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rgMTRAI. ̂ .gMTSTHATIVE IWBUtM.. J^^ii.P'W B:ii-CH, MAM-UR

i:^ppiication Np^l^..o£ ,2Q,0.3.

Jabalpur, this the 3rd day of Decei;toer, 2003

Hon'ble Shri M.P. Singh, Vice Chairman
Hon'ble Shri G, Shanthappa, Judicial ilenibej:

K.G, ODdestivar aged shout 58 years,
son of late Shivaji Godeshv/ar, By
occupation Ex-Senior Beckon Engineer,
Elastrical loco Shed, Bhilai, lyo.
LIG-51-rtaishalinagar, Bhilai,
District - lurg. •••

(By Advocate - Shri Anirudh Hingv/asi on bdialf of Shri
^,A. iiivasthy)

versus

1, liiion of India, Through the
General Manager, Southern
Eastern hallway, Iblltatta,

2, Divisional Hallway Manager,
Southern Eastern hallway,
Bilaspur.

3, Senior Divisional Electrical Engineer,
Electrical loco South'ern Eastern _
Railway, Biiilai, Distt : iXirg. •••

(By Advocate - Shri M.N, Banerjee)

ORDER (Oral)

By G. Shanthappa^ Judicial Meab.er, -

The relief of the applicant in the Original Applica

tion is for directing the respondents to releo.se the

entire arount towards the post retiral benefits ond cues

payable to the applicant along^vith the interest d) 245-^ per

annum from the date of its fallai due till its realisation,

2. V^hen the respondents have did not grant the post

retiral benefits to the applicant, he had subiaitted a

representation dated 30 .11.200 2 (iinne-xure .4-4) . The

respondents have not considered the motter till dote ond

th'3y slept over the Sarae. Mence tlie ^plic ant has approa-
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chad tills tribunal for grant of reliefs.

3, ^ter hearing both the sides, v/e are of the conside

red viev; that ends of justice v/ould be net, if direst

the responcents to consider the rpresentation dated

30 .11.2002 (annexure ̂ ^-4) of the applicant by passing a

considered and appropriate order within a period of one

month from tiDie date of receipt of copy of this order.

on the said observations

4. cor din gly, ,^ahe Origin a 1 Application stands cispos ed

of. No costs.

(Gi Shanthappa)
Jucdcial Mernber

(H .^'Sin^O
Vice Chairman
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